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Rele of Government Media on
Untouchabiiity

*119. SHRI K. MALLANNA: Will
the Minister of INFORMATION AND

BROADCASTING be pleased to

state:

whether Gavernment have
made any study regarding the
role mayed by Government

mediag Viz. Radio, Television and
Field Publicity Units in creating a
powerful conscience against the prac-
tice of untouchability?

THE MINISTER OF INFORMA-
TION AND BROADCASTING AND
SUPPLY AND REHABILITATION
(SHRI VASANT SATHE):

While no specific studies pertai-
ning to untouchability have , been
undertaken in the recent past, Go-
vernment are convinced of the effi-
cacy of mass rmedia as an instrument
for creating a climate agaiwust the
rratice of untouchability and these
media have been making constant
endeavours in thig direction,

2. During the calendar vear 14679
All India Radip broadcast 2809 prog
rammes over ite net-work of Radio
Stations. Doordarshan has telecast
154 programmes over the television
net-work. The Directorate of Ad-
vertising and Visual Publicity orga-
nised two exhibitions entitied “Better
Life for Villagers” and “Our Villa-
ges” which included paneis on un-
touchability, This exhibition was
shown at 634 places all over India
attracting about 1.10
vigitors. Films Division have pre-
pared one documentary on this sub-
ject which is due to be released
shortly., Two other films are under
production, The issue has also been
<overed extensively in newsreels
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Provision of identity Cardg to Voters

*120. SHRIMATI PRAMILA PDAN-
DOVATE: Will the Minister of LAW,
JUSTICE AND COMPANY AFFAIRS
be pleased to state:

(a) whether Government have ac-
cepted the suggestion of the Election
Commission to provide every eligible
voter with an identity card with his
name, age, sex and address; and

(b) whether Government propose
to amend the Representation of the
People Act suitably to proviae each
voter with the name of the contest-
ing candidate in his constituency for
Assembly or Parliament electione
with the name of the party and sym-
hol?

THE MINISTER OF LAW, 7JUS-
TICE AND CCMPANY AFFAIRS
(SHRI P, SHIV SHANKER): (a)
The system of issuing photographed
identity cards 1o the voters has been
tried by the Election Comnmission, as
an experimental measure, in tne
genera: elections to the Sikkim Lceis-
lative Assemirly held in October,
1979. The extension of this system
to voters in other States and Union
territories 1s yet to be considererd in
the light of the experience gaincd in
the State of Sikkim.

(b) No, Sir,

Over-Flooding of Small Rivulet in
Chhota Udaipur area in Gujarat

121, SHRI AMARSINY V. RATI{A-
WA: Will the Minister of ENERGY
AND IRRIGATION AND COAL be
prleased to state,

(a) whether Government gre uware
‘hat Chhota Udaipur area in G4jarat
State is low lying area and ine sm.all
rivulets overflow during rainy season;
and

(b) whether there is any scheme to
widen it to save the sorrounding
area?





